
OA.No.241t2O1O 
1(rnslina.......................... 	.. .. . ..ipplicant 

Union of india & Ors, 

QRDER DATED MIY,  20 
Corani: 

Ftonb1e Mr. C.R. Mohapatra, iv1ember(A) 

Perused the materials placed on record, t ei:- 

from page 8 of the Original Application that the representation 	, 

dated 17.09.2009 (Ann exure-2) addressed to Respondent No.3 

is still pending for disposal. Hence, at this stage Respondent 

No.3 is to be directed to consider the various points submitted 

in the representation and pass a reasoned order within a specific 

time at any rate Within 02 (two) months frwm the date of 

receipt oF t he copy oi this ord.ei. 

With the above observations and directions tins 

O.A. is disposed of at the admission stage itself. No costs. 

Copy of this order along with cony of this Fi.\ 

be sent to Respondent No.3 For compliance. 


